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Uneerviceable Russian Aircraft

5997, SHRI SURAJ BHAN :
Will the Minister of DEFENCE be
pleased to state :

(a) whether 12 squadron of I. L, 14
Russian ajrcrafts are lying unserviceable ;

(b) if so, from what 'date ;

(c) what are the reasons for grounding
such a big fleet of alrcrafts; and

(d) whether Government propose to
fix responsibility for the maintenance
and operation of aircrafts vital for the
defence of the country ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and
(b) The Indian Air Force had only
one Squadron of IL-14 aircraft. The air-
craft were withdrawn from service with
effect from 1ist April, 1973.

(¢) The aircraft were withdrawn from
service because spares required for
maintenance of the alrcraft were not
available, the same having gone out of
production in the country of manu-
facture.

(d) The Government have ialready
laid down a regular system for mainte-
nance and opcration of all aircraft of the
defence services.

Ex-gratia payment to dependents of
Shri D. S. Lamba, Judge of Punjab
and Haryana High Court from
Prime Minister’s Relief Fund.

5098. SHRI OM PRAKASH TYAGI:
Willthe PRIME MINISTER be pleased
to state.

(a) whether any ex-gratia amount
has been paid to the dependents of
Shri D. S. Lamba, a temporary judge of
the Punjab and Haryana High Court
who died on 27th November, 1976 from
the Prime Minister’s Relief Fund or
any other Fund of the Centre; and

(b) if so, who moved for the same
and the details of the amount paid ?

THE PRIME MINISTER (SHRI
MORAR]JI DESAI): (a) No, Sir.

(b) Does not arise.
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Sick Units

6001. SHRI O. V. ALAGESAN: Will
the Minister of INDUSTRY be pleased
to state:

(a) a list of sick industrial units
taken over and are presently under
Government manag :ment;

(b) amHunt invested in these units;
(c) profit or loss made by these units

since ) Government took over their
management; and
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(b) to (d). The information is being
cllected and will laid on the Table of
the House.

Setting up of Small Scale Industries
by Technical pemns in Backward
as

6002. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of INDUS-
TRY be pleased to state:

(a) the number of technically qualified
persons who have so far set up small scale
industries in backward areas; and

(b) the areas involved and the annual
turnover of such industries ?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES) :
(a) According to  the information re-
ceived from 171 States and 6 Union Terri-
tories, 1366 technically qalified persons
have set up industries in the backward
districts of the<e States/Union Territoriec.

(b) The areas involved include all
backward districts in the respective
States and Union Territories. According
to the information received from 5§
States and 2 Union Territories. the
annual turnover of such industries is
Rs. 10:47 Crores.

Assistant Grade Departmental Limi-
ted Competitive Examination

6003. SHRIMANOHAR LAL SAINI:

Will the Minister of HOME AFFAIRS
be pleased to state: -

(a) whether the Assistant Grade De-
partmental Limited Competitive Exami-
nation has been done away with by the
Subordinate Services Cemmissicn. New
Delhi, while all other Departmental
Examinations are being cenducted re-
gularly;

(b) if so, the reasons therefor;

(¢) whether the said examinaticn has
been conducted in February, 1977 for
Railway Board Employees only; and

(d) if so, the reasons for such discri-

d) the total
@ e total number of persons mination towards CSS employees ?

employed in these units?

THE MINISTER OF HOME AFF-
AIRS (SHRI CHARAN SINGH) :
(a) and(b). Inview of complaints of
stagnation and the reduction in the num-
ber of posts of Assistants with the intro-
duction/extension of Desk Officer
Scheme, the Rulesrelating tothe Central
Secretariat Service were amended in
April, 1977, abolishing the Limited De-

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
A list of gick industrial undertakings
the management of which has been
taken over by Government is laid on
the Table of the House [Placed in
Library. See No. LT-953/77].





